\ 2121 TEM NO. 44 COURT NO. 9 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).8164/2010

(From the judgenent and order dated 22/08/1989 in WPC No.
3209/ 1980 of The H GH COURT COF U.P AT LUCKNOW

STATE OF U. P. & ORS. Petitioner(s)
VERSUS

YADVENDRAM Bl KARAM S| NGH Respondent ( s)

(Wth appln(s) for c/delay in filing SLP,c/delay in refiling
SLP, permission to file additional docunents and prayer for interim
relief and office report )

WTH SLP(C) NO. 30211 of 2010
(Wth office report)

SLP(C) NO. 30212 of 2010
(Wth office report)

SLP(C) NO. 30213 of 2010
(Wth office report)

Date: 11/03/2011 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. SUDERSHAN REDDY
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR

For Petitioner(s)

Rat nakar Dash, Sr. Adv.
T.N. Singh, Adv.

Raj eev Dubey, Adv.
Kam endra M shr a, Adv.
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For Respondent (s)
M. Manoj Prasad, Adv.

P.S. Narasimha, Sr.Adv.
Mukesh Verma, Adv.
Yash Pal Dhingra, Adv.

Vishwajit Singh, Adv.
Veera Kaul singh, Adv.
Abhi ndra Maheshwari, Adv.

s§s 5SS

M. Pankaj Singh, Adv.
Ms. Sanrina Shei kh, Adv.
-2-

UPON hearing counsel the Court made the follow ng
ORDER

Stand over for two weeks at the request of |earned
seni or counsel appearing on behalf of the State of U P.



(Sukhbir Paul Kaur) (Renuka Sadana)
Court Master Court Master



